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 1 2 3 4 5 
9- Madhya Pradesh  NIL  8-87 

IO. Maharashtra 3407-85 98383 2424-0% 94-8a 

1 (. Nagaland  NIL   

12. Orissa    .  NIL  0-50 

'3- Pondicherry  NIL  0-04 

M:- Punjab i,U-S2 152-85 338-37 0-91 

»5- Rajasthan  NIL  4-04 

16. Tamil Nadu 155-63 78-45 77-18 o-33 

i-- (i) U.p. (West) 1336-98 349-08 977-90" 3-23 

 (ii) U.P- (Central) 603-O3 92-14 510-89 15.30 

 (iii) U.P. (East) It5'39  11529 312.88 

 (tv) U.P. (T 2045-30 441-33 1604-08 331.41 

18. West Bengal  .  NIL  1.86 

 ALL IMJIA 8402-60 2637-94 5764- 66 1900.35 

Notes:        (i) This does not include information in respeet of 28 factories which have not 
furnished figures for 1904-55  season, 

(a)  As per the provision in the Sugarcane  (Control) Order, 1966, the payment of canr price has to 
be made within 14 days of delivery of cine. Thefigttrea inco). 3 include amounts which have not yet 
become overdue, i. e. the price of cane purcho.se   in the   previous   fortnight. 529-   Trans fined to 
the 24thjanvary, 1905.] 
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